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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(@) Yes, Sir. Government’s decision in
this regard is related to the intention of
the US Embassy to convert the American
International School into an Embassy
school. The precise modalities of the conver-
sion have, however, still to be worked
out

(b) Government’s policy is not to
permit Indian children to study in Foreign
Embassy Schools.

12 NoonN
CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC

IMPORTANCE
SERIOUS DROUGHT CONDITIONS PREVAILING
IN ALL THE FIFTEEN DISTRICTS OF WEST
o BENGAL

SHRI PRANAB KUMAR MUKHERIJEE
(West Bengal) : Sir, I beg to call the
attention of the Minister of Agriculture to
the serious drought conditions prevailing
in all the fifteen Districts of West Bengal
and the assistance given by the Government
of India to mitigate the hardships of
drouhgt affected people.

[Mr. DEPUTY CHAIRMAN in the Chair

THE MINISTER OF AGRICULTURE
(SHRI FAKBRUDDIN ALI AHMED) :
Sir, the Government of West Bengal has
recently reported that acute  drought
conditions are existingin parts of the State.
The areas particularly affected are reported
to be the districts of Purulia and Bankura,
and parts of the districts of Midnapur,
Burdwan, Birbhum, West Dinajpur, Malda
and Murshidabad. This development is
reported to be due to lack of rainsin the
State from the latter part of March this
year. As a result, jute, aus and boro crops
have been reported to be badly affected.
There has also been acute scarcity of water
and less employment opportunities for
agricultural labourers, especially in the
-above areas,
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The State Government has accordingly
undertaken necessary relief measures which
include test relief works, Food for Work
Projects, distribution of gratuitous relief,
agricultural loans and installation of
tubewells. The State Government has also
recently requested the Government of India
to depute a Central Team of Officers for
an on-the-spot assessment of the situation
and for providing Central assistance. As
I have told the House before, Central
assistance is provided according to the
prescribed procedure. We have, therefore,
proposed to depute a Central Team to
visit the State shortly.

There are adequate food stocks in the
State, and all reasonable additional require
ments of the State Government for its-
public distribution system, will be made
available. Adequate fair price and ration
shops are already fuctioning all over the
State and,if necessary, they would be
increased.

With the on-set of the South-West
monsoon, after a couple of weeks, the
situation should ease rapidly. Meanwhile,
Members may kindly rest assured that all
steps to provide relief, as demanded by
the situation, will be taken with the coopera-
tion of the State Government.

SHRIPRANAB KUMAR MUKHER-
JEE : Sir, the Minister has expressed the
hope that with the outbreak of the
monsoon, the situation will ease, Perhaps
another situation will be created then and
instead of drought. it will be situation
created by flood. I am not goinginto it:
Asthe Minister himself has admitlted in
his statement, two districts completetey and
six districts partially are affeced by

drought. All the State Ministers living
in headquarters are visiting these
drought affected areas and taking

decisions on the spot. Asreported by the
Agricultural Minister of the State, 17,000
tubewells are out of order and there is
no drinking water in village after village
and Government is supplying water by
trucks. Some missionary organisations
are doing this. Almost all the standing
crops of paddy and jute-including high-
yielding varieties are damaged. There is
no work forthe agricultural labourers.
May I konow from the Minister what



69 Calling Attention

amount of assistance has been sought
from the Government of India and
whether any specific suggestion to declare
some of the districts, particularly
Purylia and Bankura, as drought affected
areas, has been received from the State
Government ? Has any suggestion for
releasing the money allotted to Calcutta
Metropolitan Develonment  Authorities
for easing the problem of water supply
in the Calcutta Metropolitan City come
from the State Government? Has any
request for additional Rs. 4 crores for rural
drinking water supply scheme in addition
to Rs. 1 crore already sanctioned by the
Government come from the State
Government? I would like to know from
the hon. Minister what amount of assis-
tance the Government of India is going
to give to the State Government and
what amount of assistance they have
sought for,

[

SHRI FAKHRUDDIN ALI
AHMED : As I have already pointed
out all necessary steps for providing
relief tothe affected people have been
taken and are being taken by the Govern-
ment. As Isaid the other day, we have
a prescribed procedure under which the
Central assistance to the State Govern-
ments is given and according to the limit
imposed by the Finance Commission, if
expenditure for any natural calamity—an
amount of Rs. 2,61,00,000/-in West
Bengal isincurred by the State Government
exceeds—this limit, then 75% is contribu-
ted by the Central Government and 25%
iscontributed by the State Government,
Now, so far as the present position is
concerned the State Government, you sce,
has made two requests: One is for assis-
tance of Rs. 2 crores for the purpose of
providing general relief work. The State
Government has also requested the
Ministry of Health to allot Rs. 2 crores
for the watet supply scheme in that
State. Theserequests are under examina-
tion by the Ministry of Health andit is
for that reason that the Central Teamis
going there and it is after they have met
them and made the assessment of the
necessary expenditure which has been
indicated by the Government of West
Bengal, that necessary action in this
behalf will be taken.

{19 MAY 1972]
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MR. DEPUTY CHAIRMAN: Yes, Mr.
Mathur,

oY qndte gaw AT (AT )
A1q ol e AW A QI § e
fpar i dz 2w o #= wdmHz
FG | A9 FeH T qFA A
YEIAAT I F 927 AT & | ABIT T
HAATTEA G F q9aTT ATTHT qad
g™ ag @4 & fag S g fF o
frg g#1T & gam 1 sEsfe & duag
oW & 5 gt av N wa@r O
HFTA UG & FTA FT F1ATT 77 1
feRzd e2z waddza g ST ey
foraardl #4910 ydane FW AT IaR
fag ToaT g9 F #7 &, A sqaF! ag
1 @At Fifgu fr ag woar S ET ¥
gd gaT § a1 & 1 Agar faa
A FE €W F grad § ATTRT TH
gFE A oY fre g 1§ ff s fedhie
T @IS AT & IF I IT Fal FT
ATATAFAT F AT H 7 TG FL AT
TR TIATTH AT 9 FTAF v
et & | ST & Ay oy &
qry A OAgH! §=29 1q A oF gy
fe€ & 31§ ag Sraar Wgw f
AIOHT T2A A9 93 T AAGHET FW
AT ®AT FFAT FIT FT FTH S G,
g% ma-mra g S 939 g §
9% gafadgT #1 g & Far dga
TFAARE AAFT G GAEAT & fF Iqh
gra fear war &9ar @@ ak @ fag
w19 % fag fear wgr § S 9T &
w12 ga%F guifasa & f9g aga Taawe
F ITF F4T F1E TFGT § AT AG & 1 WL
fz@ adAE & e QA F1% OSE
TE § 1 F1 AZH TARE §@ T
FY 15 o8 {FUT FTAT TG Ay
®q3 FT §&- TN T g) K47 fF T
RgAT



71 Calling Attention

St GWEAT WAt wgAa : qgar
ag A8avz F @ fag et € fr e
a<g &1 el fear s wgr & ST 3w
fehis & fao fFga =98 FY ATWE,
faar gl €2z wadAe A fFar § o
At wfged g 9o fau g Tadqe
# 3T wRC | aTRfaw FEEIA S
a2 quwq fzar & fF ga& sqrar W
dze TTAz v ag aifey R 9w
fear wrar § |9 TaARE Y IGEE
3aF1 gafawa fear s, # 9g wgar
wrgd g fF 9w gar zew § A
aTa oY g o S &g ey |@ e Fw
% g faar ot § 9 999 fag geadwa
ady fwar war, @ gw €T TEREE #
I garfas faad & AT geq § 5
frg g @ 98 99 T HI TIG
FIIWE

ot SR ST ATYR  ATTH A
g & qued™ & gy A faar
agt av ToHfqs e g feEls aw
§9 T | FT AT SEH ST
FETS 7

S GEEET UN NFAYT  IT a9
T A BT AT g, UIEAET FT

gy |

ot JEtw S AYR ¢ A8 QT
fafgaar 1o & 1 a3 FwG fF gq
AR IATT FYATT & | A ATGHT qTA
dm a s fode &, S Fr s
S F@Tg ?

Y GRATENT WAt AGAT @ AT TELT
B @Y AT FLETYT |

SHRI SASANKASEKHAR SANYAL
(West Bengal) : Mr. Deputy Charr-
man Sir,1t 1S a painful experience that
relief 1s planned and implemented on

purely political and partisan basis. Sir,
in West Bengal, the Plans which are being

[RAJYA SABHA]
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made are not being made at the Govern-
ment level, as such, but the plans are
being made at the Congress level, both
at the Headquarters in Calcutta and also
in the districts, Sir, one of the districts
18 Murshidabad which 1s partly affected
according to the statement of the hon.

Minister. Myself and Mr. Raha
belong to thiss  district. In order
that the recipients are not confined

to Congress voters, in order to
assure that 1t 1s not extended only to those
who subscribe to the political persuasions
of the ruling party, and 1n order to allay
this apprehension which has been voiced
by my friend Sr1 Jagdish Prasad Mathur—
that 1s our grievance and apprehension—is
1t not possible for the Government of India,
m such places where there in interrup-
tion of electricity  for tubewell 1rrigation,
where there 1s a chronic faillure of electri-
city, to advise the State Government or to
take up the matter on their own imtiative,
That 15 number one.

Secondly, instead of waiting with wish-
ful thinking for the monsoon to arrive,
1s it not possible for the Government to
have shallow tubewells and hose pipes for
irrigating the land. Thirdly, 1s 1t not
possible to use the nationalized banks for
the purpose of advancing seeds 1n affect-
ed arcas to peopls, irrespective of
their polifical  persvasions ? Is 1t possi-
ble to use the nationalised banks to see
that these drought affected areas are
brought under plough, because we are
getting reports that on account of the
drought there are fissutes and complete
cracks in  the Mother Earth. 1 echo
the apprehension of my friend, Shri
Pranab Kumar Mukherjee, that ultima-
telyif we do not bring up the crops
yearly, then when the floods come,
when mundation comes, we shall lose on
account of drought and on account of
heavy rains or floods. It is possible to
forestall this situation for the Govern-
ment by having1ts own machmery by
way of guidance to the State (overn-
ment, by way of supplementing the
State Government’s efforts and by way
of assistance to the people who are
affected ?

SHRI FAKHRUDDIN ALI AHMED :
I have no 1nformation that the action
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taken by the State Government 1s on
political consideration I think they
have taken steps at governmental level.
In order to provide relief to all the
drought affected people and it makes
no difference whether the people affected
belong to one party or the other.

SHRI JAGDISH PRASAD MATHUR:
You can find out if you want.

SHRI SASANKASEKHAR SANYAL :
It 1stheinformation given by the paity
of thehon Minister. Does our infor-
mation count for nothing ?

SHRI FAKHRUDDIN ALI AHMED.
There 1sno substance in1t, no corrobo-
ration that this matter was dealt with on
political  constderation Merely on
someone’s mentioning 1t we will not
act, The Central team goes there and
takes into consideration the assessment
made purely on economic grounds,
technical grounds, what are the require-
ments And the expenditure 1s being
incurred and only to the extent Central
assistance 1s necessary.

So far asthe provision for water facili-
ties 1s concerned, 1 find that the State
Governmeat have already provided Rs 60
lakhs for distribution and installation of
tubewellsand 1t 1s expected that about
four thousand suchwells with the above
allotment will be distributed 1n all the
areas If anything more 1S necessary,
we shall see what assistance we can give
to them from the Central Government,

So far asthe provision of seed and
other factlities 1s concerned, I shall keep
the suggestion of the hon Member in
view and see that all facilities are provid-
ed sothat 1t may be possible for the culti-
vator to cultivate the land as early as
possible.

SHRI SASANKASEKHAR SANYAL-
What about the appichension that the
money allotted may not be used for
gearing the Congress machiery ?

SHRI FAKHRUDDIN ALI AHMED :
That 1s not so, Su.

[19 MAY 1972]
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SHRT SANAT KUMAR RAHA
(West Bengal)* Mr. Deputy Chairman,
Sir, I apprehend that some sort of red-
tapismis going on between the Central
Government and the State Government.
This sort of red tapism will enhance the
crisis whichis already created due to the
drought 1n West Bengal. I would ask the
Minister if he 15 ware of the fact that
tubewell pipes are out of market 1n West
Bengal now This crisis 1s created by
the blackmarketeers. I can see the crists
there from the newspapers and that crisis
1s being mimmised by the Minister here.
Ido not know i1f the West Bengal State
Government 1s making this statementto
our Mimisters I want the exact figures
as to how many tubewells in West Bengal
in the drought affected areas have been
out of ordet I sce from the papers that
1t 1s 80,000 and that tubewell pipes are
out of market. The element that is fina-
Illy necessary 1s the element of drinking
water and for this purpose we are in
carnest need of these pipes. What will the
Government do ? Why should not the
Central Government take 1ts own initiative
to go there without having redtapism be-
tween the two Governments and mple-
ment all the programmes for the supply
of drinking water to our drought-affected
people ? This 1s the first question,

Secondly, I would request that the
Government should develop some sort
of machinery which will not distnibute
relief on a partisan basis. It 18 our
experience—when we see the figures in the
newspapers—that a few States say “We
are getting so many lakhs of rupees”.
But once you goto the spot, the drought-
stricken villages they say ‘“We are not
getting, we are not getting”. On the
other hand, there are vicious circles of
distribution. Therefore, I would request
the Government to go on its own initia-
tive —and not through the State Govern-
ment—stratght to the drought-stricken
villages of West Bengal and effect prompt
reltef through a machinery of all the
parties.

SHRI FAKHRUDDIN ALI AHMED:
So faras the first question raised by the
hon. Member 1s concerned,— that because
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of red-tapism between the State Govern-
ment and the Central Government relief
work 1s being delayed—I deny this
allegation. The State Government has
taken the earliest action possible and 1t 1
also 1n contact with the Central Govern-
ment for necessary assistance and relief
in this matter. I can assure the hon.
Member that no red-tapism will be allow-
ed tostand in the way of providing
relief to the affected people in West
Bengal.

So far as the other suggestion 1s con-
cerned, T have already indicated that distri-
bution of such rehief 1s not based on
any political consideration but 1t is for
the purpose of providing rehef to the
drought-affected people, and that consi-
deration alone will be the main guidance
so far as the State and the Central
Governments are concerned.

So far as the provision for tubewells 1s
concerned, fromthe present indications
tt 1s apparent that the State Government
have taken steps for the purpose of
providing 4,000 tubewells. If any
more are necessary and 1n that
connection 1f any assistance 15 required
from the Central Government, we shall
do whatever 1s possible.

SHRI SANAT KUMAR RAHA :The
pipes are there in the black market

Y T A AT (IAT GRA) A
FIA I FIGT N AE AT AT ST
F7 eqra faarar =wgar g 1 faaey aa-
ufar geEe ¥ & fF ST SAS
FTT AMgC IGH @ fwar waafa
I g Y | A fF amey gE |
Fgr o1 & wrgaa s 2 ag fawifar
off, 99® AT 9T & AT AT 1 AR
gEd a1d, ¥9 419 FY _@qd g fF gm
1T &Y AET € 6 3@ graqr g sar
fr #% s3mMr & srgwa At fruF
uaAifas gfeemim & =13 gar, Fw
g &1 T Q1T FT WIATEA &9 {F

[RAJYA SABHA]
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ST "@RIEAT F1 HI9 gNIT agf 9T 99
gat § ar fadi & agi ¥ fafaes
UFAIfaF A F M Fr IgF fAg
#1 gfafy gard swad, gT a7 § i
fga @ iz 3@ @M MT 9U-
% § ag &g fear S fyad &
I GErAAT F14 99 & § §AqU qAF
99 @F I ggHar & dar T §
& |Iar T a1 g ?

N FAEFA WAl HgAT : AT FEr
f& wrzdfaas fafae Y A3 61918
F1 & WIT g7 FIY 9§ T A 4
2@AT § fF ag A ®AT 61 918 T9AT
2T TqAde ¥ @F &3 faar § ar 98T

Wit | A ARA: (HaAr @9
fRarg? *

=Y GWRE WA WERT © IAFET 4G
AT W A MY g, AN uF fader
arar § F &1 $709 w9ar IaF Wik
g8 F17 & fau fear 9gr, a% qq S
F T T FAAT A FTH FIX FY
qr9q gI@ fwar g, F faagw 399
ggwa g % Ty #ra § gF arfafesg
agr e arfge, ga gifza #) arg
aFT fom TIg ¥ aharT ST H "I
F1 SITT SAFT FTH FIAT AT 1 § 77
AT FY § TqF! BT ATTAE F1 AT
g

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND AcCCOUNTS (1970-71)
OF THE MANGANESE ORE (INDIA) LTD ,
NAGPUR AND RELATED PAPERS

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : Sir,
I'begto lay on the Table a copy (in



